.g‘:‘;’-’ﬁ S -8 ¥
%;' \~¢5 : Central Administrative Tribunal, Principal Rench
i _
;?"cm-7sq MA-731/99, with OA 90B8/99, DA-779/99  MA- 744/99 $7%

‘ CA-830 _790/99, DA-8£2/99 MA-B15/99, DA-B77/99 MA- 837/9%;
DA-894,

MA-850/99, 0A-898/99 CP 224/99 MA-851/99, OA- 908799
N MA-860/9 OA 053/99 MA-893/59, DA-955/99, OA=998/93 MA-801755,
OA- 1017/99, 0OA-1020/99 MA-916/99 QA;gps_/sss, _0A-103
MA_076/99. OA-1246/99 mMa-11D1799, -~ DASTE(E/5CEHASIL
OA-1318/99, OA-1415/99. g g

r n

F /99

#9 0A-780/99 MA-745/99, OA 787/99, OA-801/99, OA-811/9¢ MA-778/798,
/99 MA
/99

- Pk’

New Delhi this the |4 day of SeptemBer. 1898,~"

" Hon'ble Shri S.R. Adige, Vice Chairman (A) - - -
X Hon ble Shri Kuldip Singh, Membgﬁ((J)' o

1. smt. Vijay Kumari w/o Sh. M.K. Sha?ma-ﬂf
e : , r/o WZ-1326,Nangal Raya, Near anakpﬂri

- A

3 D Block, New Delhi. TER R s

.. 2. Mr. Mohit Munjal s/o Sh.S.P. Munjai
: r/o 2/144, Geeta Colony, . ;\'
Delhi. T

3, Mr. Anil Kumar $/6 Ram Pal Singh“£ ‘~
r/o H- 6,uRadheypuri. Krlshna NagaF@
Delhi. - : 3

Ms Usha d/o late Shri M L. Man
r/o 1168, Gulabi Bagh,Delhi,

E- 4

S, . Ms Sonia Dawar d/o Sh. V.K. Daw
r/o No. 4, Malka Ganhj,
Pelhi.

6. Ms Kusum Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.

7. M=z Neeraj Malik w/o Shri R.P. Malik.
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi,. N

- 8. Ms Mamta Vashishat d/o Shri T. R.‘Vachishat.
s r/o 24-A, Laxmi Garden, | :
s . Nazafgarh, New Delhi. ™

9. ¢ Shri Raj Singh s/o Shri Gi;R\Chéﬁd, ST
¢ . . r/o 45, Chiraq Delhi, N o
New Delhi - 17. u\& S

L 10. Shri Rakesh Sharma s/o Shri J.L. Sharma, C L
r/o 444 Chiraq Delhi, : s ls

- ' New Delhi - 17.. LT \n -  ¢£ 
i 11, Ms Mukesh Dahya w/co Sh. Lokender‘sihéﬁ. |
: r/o D-5, Satyawati Nagar, '
Delhi, -

.‘.QApplipants

Versus

0ld SecretariathDelhi._-,

e S B g
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:Shis.Dinesh Saini,

Saini w/ox
\R/02A=8 9745 Kabul Lines,
=Dé1h¥§%§ﬁ%tt ’

257 83 ot
3

Zi-R/0*AZ1/227A Keshavpuram,
rDe)lhi¥ss e . g

s - T M 24

;@,Shébfﬁ;uizﬂassan s/o Mr. M.S.Hassan,

agar, Delhi<2s; .

=148: Abul Fazal Enclave,
“Nagar, Delhi-2s.

:R/G"A/56B. Phase-1I Ashok Vihar,
- DvelhijSZ‘;'_f.i'

o0 - RT T e

Z Ms+ Mridula Gupta d/o_Shri D.V.Gupta,

4% - R/0-14=D/E Chajjupur Colony,

14 bmoBaburpur+shahdara, -
;ﬁ.fg.pglniwssz' ‘

C s o MST An3u'Bada3 d/o Shri €.B. Basas,
. R/o D=I1 A/15A Janak Puri,
~New Dlehi-58. |

Sanjay Kumar s/o Gajra3j Singh,
.R/o 255 Pitampura Village,

Ms. 'Sunita Sharma d/o Shri B.K.Sharma,

R/o'161/2.Thomson Road Railway Colony,
New Delhi,

R/o 1076, Maruti Vihar,
Chakarpur;-eurgaon.

V‘Ms:‘Mamta‘Saroha w/o Sh. Rajiv Kumar,
--Rfo B-7 Krishi Vihar,
New Delhi-48,

h,~m‘;;,Ms.'Sétya Sharma w/o Shri Deepak Sharma,
vt R/o F-16, Wward-1, Mehrauli,
o New Delhi-30,

-

Versus

ghavernment:of NCT of Delhi

=Nrough;;the Director of Education, Delhi
*0ld Seoretariat, ..

siDelhy, hiw 0

-~
- w",‘.‘.’}' - P

04 _908/99
I, t Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
L. R/o 4/2724, St. No.S5, Bihari Colony,
i Shahdara, Delhi-32,
5 a.;;.‘ws:;ﬁ._ =5 - . i~

»sy;;ngaje;hﬁKUMar Sharma s/o Sh. R.K. Sharma,

triq Khan s/o Mr, Akbar Ali Khan,

.- Ms, Yandana Gupta w/o Sh. Dinesh Kumar,

. Ms. Dé?pé?Aggarwal w/0 Sh. Rajesh Aggarwél,

... .Applicants

.+ .Respondents
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*f‘ DA 1017/99
Mrs. Meena Arora w/o Shri Ved Parkash,
R/0 1959 Qutram Lines,
_ Kingsway Camp, Delhi.
o s - R
e o e . — eitEiooe =B
N I Government of NCT Delhi::
3 through its Chief Secretar
- S, Sham Nath Marg,
Delhi.
: : 2. Cirector of Education,
a Govt. of NCT Delhi,
S, Sham Nath Marg,
Delhi-54,
0A B934 of 19949
L R 1. Ms. Shallu Gupta w/o B.B.T¢
Tt N R/o 460/B Azadpur, Delhi<3%
2. Ms. Munni Gupta w/o Sh. Ré@éti'ﬁahaﬁ{
" R/o J-80/6 Pandav Nagar, % -
", Opp. Mother Diary, ook
e Delhi-92, - e T
3. Anil Kumar s/o Shri Munshi: Rém,
R/o 882-A, Lampur Road, ' %«
Banker, Delhi, BRSNS
i 4, Ms, Seema Garg d/o Shri_V;E;- :
- R/o D-32, R.P. Road, T
Adarsh Nagar, Extension,’
T s, Ms. Sudesh w/o Sh. C.M.Arya, .
R/o G-21/86-87 Sector VII,
Rohini, Delhi-B8S5.
' 6. Ms. Amisha Mitra w/o Sh. Yogesh'Mitra.
) R/0 164 Tarur Enclave, .
Pitampura, Delhi. _ - T S
. " . Ms. Gurvinder Jeet Kaur : . -
Y i R/o 67-B, New Township Badarpur, - . T
New Delhi-t4, ‘ : )
Ms. Neeta Pant w/o Sh. Anil Pant
R/c BG-5A/14D, Paschim Vihar, .
New Delhi, o |

Mahendra Nath Jha s/o Shri B.D. Jha.
R/o B-478 Timarpur Delhi Admn. Fiats,
Delhi-54, e e

Ms. Dinesh Kumari Q/O_SB
R/o D-101.Yadanagar, ..
Delhi~-42. [ .o x-

Ms. Lathesh w/o Sh.
R/o Village & P.O.
Delhi-81.
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13,

14,

16.

]70

18.

19,

20,

21,

22,

24,

25.

.26,

.27,

-

Yunus Khan s/o Sh. .
R/o K-64 Abul Fazal Enclav -
New Delhi-25. ;

Ms.

Manish Kumar Bansal §7;””;
R/c C-450 Saraswati Viharj .
Delhi-34,

Surender Kumar s/o Sh.

R/0

Delhi-7.

R/0

Delhi- 34.

Ms.
New
Ms,
Ne-~l

Ms.
R/o0

shalimat .Bagh,

New :
us. Saro3 shatia s/o Shl onui.Chéﬁﬂf”
R/O “4 E‘ Stn N0|7 “i P

East Moti Bagh,
Sarai Rohilla,

New

Jyoti Rawat d/o Sh.
R/c G-1/294 Sector-16,
Rohini,

Nanney Khan.

B.S.Rawat,

DelhiaBS.

Raghunath,
555 Gulabi Bagh,

1216-A Rani Bagh.-

Suman Nagpal d/
Dolhi 8.
vidisha Sharma w/o Shae

Dalhi 8.

Gitika d/o Shri Pritam basé
113-A, B.C, Block; -

D21his SRR

Delhi-7.

Ms. Meenakshi w/o Shri MahO) Watha.
R/o 203/1, Pkt. A.3, Sector RH Rohtﬁ,t
Delh1.3 g _~'

Ms.

R/o 591/3 Mehrauli

New Delhi 30.

Ms.'Vlmlesh w/o Sh." Bﬁc;Eharma,

R/c 86/3, Sector- I. PUShb v1har,

New Delhi. ‘ :
Ms. Sushma Chaushan.d/o Shri'Laiia Pras
R/o 97-D,.Sector- IV.'B KzS Méfg.‘
New Delhi-1. " e

sh. Vinod Bharti s/o Sh. DeVL_Dass.
R/o C*QOB/A St.N0.17;~BhajahﬁUray
Delhi-53. ORI |

Ms,

R/o Village & P. o.ﬂAitndr.
Delhi-36.

y

Rashmi w/c Shri A, Ks f

Madu Bala w/o $h.-Gajende‘




19 5

it

Versus

Government of NCT of Delhi
Through: The Director of Education,
0ld Secretariat, Delhi.

Delhi,

Feusy o fpEacQA 801/99 b T e
; Lo st j,;
' shar g

= ; 11

Mrs. Adarsh Sharma w/o Shﬁi!B.L.
R/o E-151-E Ashok Vihar, Phase-1
Delhi-S52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn,
01d SEcretariat, Delhi. :

9 99

Ms. Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e

el

«:- - Yersus ‘ T

Government of NCT of Delhi .
The Principal Secretary (Educat
0ld Secretariat, .
Delhi.

1

ipdji

Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi,

Nld Secretariat,

Delhi.

0y. Director of Education,
District North West,
Hakikat Nagar,

New Delhi,

DA _1415/99

Mrs. Dimple Anand d/o Sh, Shyam Lal Anand,
Schoel G.G.S.C., S.U. Block,
Pitampdra, Delhi,

Versus

3 . Government of NCT Delhi through
: The Director of Education, Directorate

0ld Secretariat,

Delhi-54,

DA 1318/99 . a

":"‘ g ;" el

sy VR
,
.

%gm «&:f%?'ﬂ§. Meenakshi d/o shri'ﬁﬁj$taka$ﬁ;
E=-T5 1 ZR/o_WE-626 Nangal Raya, ifuia. -
?gé? n g New Delhi. ]

.++Respondents

.. Applicant

Wl -~
“ L

of Education, R
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1. Govt. of NCT of Delhi through
Pirector Education
. (0ld Secretariate).
' . 091'11. ',-. "7‘;,
' 2. Deputy Director of Education =
District :South, Defence Colony, — - .
New Delhi. .« +Respohdents
QA 1031 of 1999
Smt. Pushp Lata w/o Sh. Yogesh Kumar, ¢; ;
R/o U-134 Vijay Nagar, Lampur Road, o T :
Narela, Delhi-40.&
Ver sus
1. Government of NCT of Delhi thr ugh
its Chief Secretary,
5, Shamnath Marg Delhi.
L 2. Director of Education, :
s Directorate of Education, : -
' 0ld Sectt,., Delhi.
' _ 3. DPeputy Director of Education
' (North.West District)
’ Hakikat Nagar, Delhi,. -
4, Principal, a
Sarvodaysa Kanya Vidayalavya,
Bakhtawarpur, Dellhi,
| i ’
OA 787/99
% ; Miss Mamta Ahuja _;
£ ' Ex. TGT Delhi Admn. L
. ” R/o J-11/71A, Rajouri Garden. '
M ' New Delhl. ;
N &
g = \, Versus -
1 B -
2 . *  Govt. of NCT of Delhi,
iy through its Chief Secretary
3 5, Shamnath Matg, - Delhi.gs
| z. Director of Education,
0ld Sectt., Govt. of NCT of
Alipur Road, Delhi.
b QA 998/99
i 1. - Rajesh Khaneja s/o A.C. Khaneja
< y r/o 5D, Ravi Abpts., ;
’ Vikaspuri.,Delhi‘
N 2, Bimla d/o KaFan Singh, Tmgls
- ' r/o F—108/] Sadh Nagar-1Ij

New Delhi,
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3. shashi Gangwar d/o R.S. Gangwar,
r/o B85, Sahyog Appt.,Mayur Vihar,
Delhia -
4, Ruchi Jain d/o K.S. Jain,-
e - . r/o A-4-59, Sector 16

_Rohini, -Delhi,

i

Monika &/6 Kuldeep Ra3; :
S. r/oM-14B Meterological Complex,
Lodhi Road, New Delhi.

6. Net Ram s/o Bansi Lal; .
r/o K-386, Mangolpuri, =
Delhi. : _
y 7. Anju Bala w/o Raj Kumar;iSethijf

? r/o A-55, Gulab Bagh, :MoHan
Uttam Nagar. New Delhi

Mamta Saini d/o S,.Ci*i8 Yibk

. B, r/o A-229, New Ranjeet: NGGAF
! Near Satyam Cinema,New Dé1hi

—Vandana‘Gérg w/0 Diwakéf GargiEs
. r/o 1/225/9, Chiranji. L&IEBTHG::

Sadar Bazar, Delhi Canttj
New Delhi. e

Kukhtar. Ali s/o Faujdar All,i -
r/o E-52, Jamia Nagar, Naw De

Ry
—
Q
-

o . 11, Khuwaid-ur-Rehman Khan
’ s/o Mufeez-ur-Rehman, A
r/o 2C Gafoor Nagar, Jamia Nagar, .
New Delhi. , ' L

12. Sushila Devi d/o Rameshwar Dayal Sehrawat,
: r/o B-6/31-32, Sector ho. 7,
Lo ) ’ ROhini DElhi. . Lo . - .—;:'; ‘ A

Sonika Dudani d/o Rameshibddaﬁi.
r/fo 128B, Sunlight Colohyy °
Ashram, DDA Flats, NeQ”Dglhi‘;J
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A
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e,

\/ - 14, Dinesh Kumar s/o Vijendé?hkdﬁér{- .
r/ol 7/11, Yudhishter Gafi; N
Vishwas Nagar, Shahdara,.Délhi.

i

15, Samina Begum d/o Syed:ﬁﬂéséiﬁ; '  %:

2 r/o 192/2A Zakir Nagar; New Deihi§5§5

oy

, Versus
' 1. Govt. of NCT of Delhi, - ii....
K 3 through Director éf'EdUb§ﬁéé= I
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12.

13.

14,

=

29

Miss Shalu Sharmad/o B.D,Sharms,
r/fo 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Rhardwaj d/o Chatrqg}ﬁsngrma,

r/o A-56, New Friends Colonfﬁi SR,
Mundka, Delhi, o

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21765, 0ld Rajinder Nagar,
New Delhi, :

Mrs. Manju Ranl Sharma w/o Ram Dhan Sharma, -
r/o 10196/3, Jhandewaca Mandir. —
Paharganj, New Delhi. g;

Miss Asha Kukari d/o Harish Chahder.

r/o J-19/A, Ramesh Nagar, fQ{
New Delhi. =
Mrs. Usha Kumari w/o Harish- Chander) o
r/c J-19/A, Ramesh Nagar, > e

New Delhi.

Mrs,
r/ol B8-78, Sharda Puri,
New Delhi.

Mrs., Savita Dua w/o Mr. Sanjeé
r/o 28A, Kalkaji, New Delhi. =

Sonia Mehandiratta w/o Vinod Me‘ﬁ
r/o A-2/32, Rajouri Garden, ¥
New Delhi.

Reena Malawliya w/o H.L. Malwli?a;
r/o 98, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7, Q.No. 4, ‘ .
Type-III, CRPF Jharoda Kalah,_;;1 ST
New Delhi. L ;

Anupam d/o Jogihder Kumar
r/o N-556, Sector 9,
R.K.Puram, New Delhi.

Pratibha Chahard/o Sher Singh. Sﬁahar,'
r/o Type I11/40, North West, -
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahahth Jha.;,. .
r/oShri Lal Bahadur S.S.vi,, e
Dyapitha, Katwaria Saria, .. '
H.S.R. No. 33, New Delhi .itiiq.

'zt

Raj Rani Dua d/o Ishwar Dutt
r/c 49/3B, Sector - I1I, .
DIZ, Area, New Delhi.



19 Ruchira Joshi djo D.C.Joshi,
/o 49/3R, Sector -I1T7,
D.T.2,Area, New Delhi.
-
=% 17, ’ Maniu Sharma w/o Ashok KiUmar Mudgal,

- s -F/O 57, Vishal Colony, . _
... Nai Basti, Nangloi,New Delhi. - .

18 Indu Chowdharyv dfe .M. Chowdharvy,
TGT (HindiQ, G. R S8S, U Plock

Maiirgolour 1.

T 19, Veena Rani r/o Vasant Kuni, New Delhi.

1~
[

t RVS,
or II; New Delhi.

eenu Bhagat d/o C.L. Bhagat,
A-22, M. I.T. Flats, Phase-1I,
aria Sarai, New Delhi.
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r/o Sanskrit Vidvaneeth, New Delhi.
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Raini d/o0 Milkhi Ram,
r/o H.No. 30, Sawan Park,
Ashok Vihar-I1I, Delhi.

___________
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\ 1. ) Mz, Mukesh Kumari d/o Shri J.N:Sharma
i /0 V-185/5 Arvind Nagar,

Z. Ms Raju Malhotra d/o D.L.Malhotra,
r/o C3A/101C, Janakpuri,

...... & W
r/o 190, Ramezhwar Nagar,St. No. &
Avadpur, Delhi.

4. Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

S. Ms Anjana Gauba w/0o C.S.Gauba,
V r/o 18-C, MU Block, Pitampura,
~ : Delhi.
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- rio MIG 1972, Pkt A3,

- ___-Sector -8, :Rohini,-Delhi. - . = R
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“Vinod KTufar. Chaibey s/

rioa B-724, Jahangirpuri,
Nzihi

9, Dinesh Kumar Jha s/oH.B.Jha,
r/> 1938, 0 Sector IV,

Pushp Vihar, New Delhi.

10. Ms Sumal Lata d/o K.S. Rhardwaj,
e e T /0 village Mubarakpur Dabas,

i P.2. Ramikheda, Delhi. ... Applicants

versus

Govt. of NCT of Delhi through
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Q4 1020799
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. . Directorate of Education,
V. _ Bovt. of NCT of Delhi, = .
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Ms Veerna Kumari w/o Suinbir Singh Dagar ,
R/o A-1B/25A, Paschim Yihar,
New Delhi,

Ms Parina Sharms d/o N.R. Sharma_
r/o B-170, Derawal Nagar
-:0Pp.-Model Town,:Delhi.

poor.~dfo {Fis
werence Road,

Ms Geeta Devi ¥/.0 Surender kaushik,
/0 A~4/22, Sector IV, Rohini,
1hi.

Ms Anita Sethi w/o Sandeep Sethi,
R/ A-17, Kirti Nagar,
New Delhi, A '

;g;ixj—v “Ms Mona Mehlawat..d/o Ajituéiﬁgh Mehlawat, -

r/o 1989, Ganj Meer Khan,
Darvyaganj, Delhi.

Ms AnJju Sharma w/0 Raiivy Agnihotri,

Ly R/o 132, Vidya Vihar, Sector 9,

Rohini, Delhi,

r/c 18, Gangotri Appt., F-Block, )
‘Vikaspuri, Delhi, ... .Aoplicants

Ms Dimple Prasad w/0 Ashok Prasad,

N

Govt, of NCT of Delhi through

The Director Educatian

nlg Secretariat, Delhi, .« Respondents

- {03299

Sunil Gayr =/0 Shri 1.S. Gaur

r/o Ll 46, Gautam Colony,

Nzrrela Delhi,

Seema Mann d/o Shri V.P.Mannp,

r/o A 20, Kewal Park Extn,, -

Delhi . ADpDlicants
Versuys

Government of NCT of Delhj through
its Chiet Secretary,
>, Shamnath Marg Delhi.

Pirector of Education,
Directorate of Education,
0ld Sectt., Delhi.

Deputy Director of Education
.. (North West District)
: Hakikat Nagar, Delhi,

ko _
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4 Principal.

Sarvodave Kanva Vidavalava,
Kutub Garh,De:hi - 39,

~y

Sharma,

. . Ms Sadhna Sharma w/c H.C.

r/o 24, Vijay Rlock,
Laxmi Nagar, Delhi.

3. Ms Geeta w/o Pawan Kumar,
. r/o BE 22, Shalimar Bagh (West),
~ Delhi.
4§, Raghvendra Prapanna /0 Awad Kishore Mis
r/o 239, Bharat Nagar, Delhi.
5, - - Ms Ranjaﬂa Rani Bhardwaj w/o Shyam Sunde
r/o 122-A/10, Gautam Nagar, New Delhi.
5. M= Alka Dayal d/o Padam Daval,
r/o C I1/159, West Enclave,
' Pitampura, Delhi.
? Ms Kamlesh Sharma w/c Rajesh Verma,
r/o H-367, Nanakpura, New Delhi.
8. Ms Umesh Latz d/o R.R.Aggarwal,
r/o 2Z56-B, St. No. 2, Bhola Nath Napar,
Shahdara, Delni
a9, Ms Raini Kumzra w/o Sh. Vikasz Kumara
r/o IT-G-72, Lajnat Nagar - 11,
New Delhi,
Q. Ms Harmeet Kzur w/o Bhupinder Singh,
r/o 2024, Gulahi Ragh,
, Delhi. . Applic
3
i - versus _
Govt. of N.C.T. Delhi through
The Director of Education, Delhi.
0ld Secretarriat, Delhi.
A /99
1. Smt. Parveen Rhardwaij,
r/o 339, VPO Nangal Thakran, Delhi.
2. Smt. Babita Sharma,
r/fo 231, Katewara, Delhi.
3. o o Km Savita d/o Sh. Mahavir Singh,
. 195, Kamardi Nagar, Delhi.
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Govt,

The Director of Education, Delh

é, Shamnath Marg Delhi.

Deputy Director ot Education
{North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri-S.K.Singhal, - = %
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,

r/fo 26, Netaiji Subhash Marg, Darva Gani,
New Delhi., S

Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav

r/e H.oNo. 94/2, Gall No., 14, Libaspur, Samaipur,Delhi.

LA |

Sadhna Mehra d/o Sh. M.M.Anand,

r/o 4/324, Rholanath Nagar, Shahdarsa,
Relhi, )
Sapne Jain dfo Shri S.P Jairn,

vl X/2362, Galil No. 1!, Raghubirpura-il
Cangdhi Nagar, Delhi

Raini Saini d/o Shri k.S, Saini

r/fo A-1/266-4, Uttam Nags: New Delthi.

Boonam Tanwar w/o Sh.Yoges~ Verma,
rio R7-42. B Rlnck Kailaskouri

;o LN LA L N O L R ’

.......

Mamta Yadav w/o
r/o 3173, BRarwa

1
Paharil Dhirai, D

e1hi
Kamlesh Devi d/fo Sube Singh,
r/o village & PQ Maijra Dabac,
felhi, .. Applicants
Versus

of NCT of DBelhi through

fuolt

3

Directorate of Education,
0ld Secretariat, Delhi.

b

... . Respondents




bt chiminn .

S

11.

16.

17.

V4

&/94a
Prom Devi 4/0 2h Ram Chander,
r/o WZ 634-A, Mazi Pur Villzge New Delh:

auat Ram s/o Sh. Narain 5ﬁtt;‘
~r,/o F-60, -Bau Nagar ;New Delhi.

me Ranl dfic Sh Durgs Sinagh
A0 0=-9, Khasla spartmentsz
GSzgan Vihar Extn. Delhi

Sunita Bhambaul «/o Raliv Rhambauil,
d/0 L-1/175-B, DDA Flats, Kalkaji,
New Delhi.

Sandeep Kumar s/o Sh. 0.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.

Neeraj d/o Shri &.D.Sharma,
r/o House No. 413, Sector S R.K,Puram,
New Delhi,

Shalini w/o Sanjeev Aggarwal,
r/fo £-3/22, Janakpuri, New Delhi.

Lma Prakash d/o Shri Rangaswamy,
r/o C-2/778, DDA Flats, Kalkaiji, New Delhi

Kusumlata d/o Shri Manwar Singh,
r/o P7 7°F/Ai Puran Nagar, Palam Colony,

Kallash Vati w/o Munegh Knmnw

r/n T-498/0C, th

Sumeet Kaur w/o Si Marpreet Singh,
r/o 17/9, Puniabi Bagh, New Delhi

Tarvinder Kaur w/o Chanpreet Singt,
rfo A-27126, Janzk Puri, New [Delhi.

Sunita Sharma
W/o Shri Joginder Sharma

R/ 2/15%2 Subash Nagar,
New Delhi,

Sonia Goval
D/o Shri R.K. Guptz
R/0 BA-124A Jdanakpuri, New Delhi,

Seems Arora

D/o S.C. Arora

R/o L-52 Sarojininagar,
New Delhi.

Sunita Vasishtha

W/o R.S. Vasishth=

R/0 WZ-32 Shadhipur, b
New Delhi.

A

H




Wy

[+ saasiscm s

‘R Nidhy Dang
D/o Shri taipat Ral Dang
R/c 86977, Subash Nagar, Gurgson.

"< Sunita Seini -

- W/o Shri. Ram Gopal Saini
7 . Pfd°23Q§ Sﬁchamar Vil age.

20  Meenakshi Mudga1
Dy Shri M P, Muoddazl
E/o 14u3’1&u, St Noel 3L,
Durgapuri Shahdara, Delhi.

2. Kumb. um
W/o Shri R.S. Gupta .
R/c s/ 895 D, Mehrawli,
New Delhi.

22. Babita Bhardwaj

~ . D/o Shri S.C. Bhardwal )
R/o A-16 Chatterpur Enclave, Phase-I11 Maidangarhi,
New Delhi.
, 23. Kusum Dewvi _
N wW/0o Mukesh Kumar -

R/o A-40 Rama Park,
New Delhi,

24 Anees Ahmad
S/ Mr. Ataullah
E/o A-24 Gall No.1,
Ganga Vihar
Delhi-94

5. Bhim Dutt Bhatt
S/o Mr P.D, Bhatt
/ey 42/17 Sector-TI Pushp Vihar, New Delhi

78 Aashu kaushik d/c¢ Jezdish Chand Kaushik
Rin S48 Village and Post Office Rawansz

27 Poonam Sharma w/o Sh-1l Raijeev Phardwzi
/o N-2 Police Lines ¥inosw Camp, Delhi £on

N4 Versus

Government of NCTD through i
Director of Education,
Directorate of Education,
N]ld Secretariat,
Delhi Res

NA 830D/99

l . . .

. Mizz Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony, Nangloi,Delhi.

Poonam Sharma w/oSh.

2. Rakesh Sharma,
Flat No, 330, Block D-7 Sector 6,
_Rohini, Delhi,.

3. ~==$anJay KumaF Jain_s/o Sh.
rio C6/9, Yamuna vihar,

A

_Chaman tLal
Delhi.

,’l
1de
[

54
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/4.

18.

/7.

lo.

6 Mizs Mesrnz Bora /0 Layman Sinpgh

‘ r/o Q. No. 458, Tyne-I. Gulahi Bagh,

Dalhi

5. Mr<. Pinky Yadav d/o 3h Tulsi

e post TGT -Hindl, School GBSSS,

C . New Delbd. o .. e e

e s o ZFTT- -

14 Mre. Suman Grover w/c Saniiv

' v /o Howuse Nooo RA-69, Shalima:

1. Migs Rachna Sabbarwal d/o Sh,

Sanskrit Nagar,
Delhis

r/c House No. 36,
Flot No, 2, Rohini,

-3

Sector

TR e T i oKl

K.K. Sabbarwal,
14,

Ms. Deensikha Aggarwal d/o Sh.Sushil Aggarwal,
r/o 1157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi. ,

Samar Jahan d/o S.Tanwi Ahmed,

ro 1157, Jaman Street,
Delhi,

Raj Kamal s/oRam Phal Singh, _
r/o D-12, Jyoti Coleony, Loni Road,
Street No. 8, Shahdara, Delhi.

Mr.

r/o HoNo, Saidulajaibh,

Mrz. Pawan Lata Joshi w/o Sushil

Shabana Khan w/o Sh. Aslam Khan

rfo 591/18, Zakir Nagar, New Delhi

Rzl BPala w/o N.S.Saini,

r/o WZ-8, Plot No. 79, Hari Singh Park
New Multan Nagar,New Delhi

Clamentina Jeremiah w/o Mr,

r/o GH-12/684, SFS Paschim Vihar New
Versps
Govt. of NCT of Delhi through

Directorate of Educazién,
0ld Sectt., Delhi.&

The Director of Education,

ko

Jeremiai,

Y

Panjabi Pathak, Ballimaran,

Sunder Singh Yadav.
PG Mehrauli,

... Respondents



CONANEM.

OA 862 of 1999

1. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o

R/o 68,Luxmi #partments,
Sector-9, Rohini, Delhi.

2.Mrs. Anju Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years.

Pest TGT Hindi

School S.K.V.Sultanpur

K/o A-1/316,Lawrence Road, [elhi,

3. Mrs. Bhramri Bhardwa]
w/o Sh, Abhimanyu Bhardwaj,

Aged 27 yrs. .
Post T.G,T. Natural Science.

School G,B.S.~.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4, Darshna Kumari
d/o sh.RamJi Lal
Aged 23 years,

Post T.G,T(s.s.)
School Govt, Secondary School ViJjay Park,
Maujpur, Delhi.

R/o Rohini, Delhi-85.

5. Kavita
d/o Sh,Tulsi Ram,

Azed 21 yrs.

Post Assistant Teacher,
Scnool S.K.V.Ashok Vihar -I1,
N.Delhi.

R/oD-71B,Yadav Nagar, Sameypur,
Delhi.

o
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6. Banwari Lal Sharma s/o
sh.Radhey Shyam
Aged 25 years.
Post TGT sanskri

t
School G.Co.Ed.(Mddle School).
Sector-20, Romni Extn. Delhd-41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi—42.

7. Manisha Vashistha
w/o Sh,Jagdish Chander,
Aged 27 years,
Post T.G.T.Hindi,
school ¢.G.S.8.5. K Block,
Jahangirpury

R/0 yillage Akbarpur,
P.O.Palla, mlm .-36. -

8, Chandrika
w/ 0 Mr.Manoj Sharma,
Aged 27 yrs.

Post ¥GT

school GG SSS Anandvas, Delhi,
R/o0 B-56,Prashant Vihar,
mlml

9. Neelima Tiwari d/o
) ShiG-PoTiWar‘i,

Aged 28 yrs.

post T.G.T.sanskrit.
school S.K.V. sul tanpuri C Bloc

R/o A-56,New Multan Nagar, Delhd

10 .Shabnam
v/ oRajpal
-pge 37 Zr%
Post P.U.l, Hindi,

K,

School V.K.S.K.V. DAryapur, Delhi.

R/o0 553, Ishwar Colony,Bawana, Delhi

11. Pocnam Gaur
w/o Om Nath Bimali,
Azed 28 yrs,
Post PGT(Pol.Science)
school G.B.SSS shivaji Park,
shahdra, Delhi.

R/oA-27, Dena Apartments,

%;/ Lector-13, Plot no.36,Roldni, Celhi.
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12,

13,

14,

15.

16,

17.

i8.

19,

Meenu Bhalla

gife of shri AnilKumar4Bhalla,

Age 36 years, post
gchool: Govt.

Aradhana ATroOra,

w/o Sh. Vvijay Kumar,
Age 2B YIS., post - T
school: Govt. Co. Ed.
R/o 1170, Mukherjee N

Manisha Kalra
w/o Rajeev Kalra,
Age 26 YIS., post-

school: Govt. Co. Ed.

R/o C-6/10, Miyanwali

Renu Sharma,

w/o Kulbhushan sharma
Age 33 yrs.,—Post— T.
cchool: G. Co.Ed., MS
R/o 37/2086, Nai wala

Anupama Jaln,
p/o Late Sh.
Age 30 YIS, post- T.
SChOOl'. G.B.SoSo, Ha
R/o DB-97D, G-B, Area

Ajit Pra

pratibha Mehta, (Saha
w/o shri Sanjay Meht a

- T.G.T.(Skt) .
Co.Ed. MS, pooth Kalan,
R/o Flat No.294, Pkt-A-3, Sector-8, Roh

pelhi,
ini.

.G'Td(sﬂst.).
MS, Pooth Kalan,Delhi.
agar, Delhi-9.

T.6.T.(Eng.)

MS., poothKalar, Delhi.

Nagar, Delhi,

G.T.(Hindi).
, Dasghara, Todapur,
, Karol Bagh, New Delhi,

sad Jain,

GoTo

stsal.

, Rajouri Garden,

ni),
, D/o shri

New Delhi.

s.K, Sahani,

Age 25 yrs., Post- T.G.T.{Natural Science),

school: G.B.MS., Hari

Namita Abrol

p/o shri O.P. Abrol,

NagaryAshram, New Delhi,

Age 26 YrIs., Post- T.G.T.(English),

school: Sarvodya Co.
R/o K=90, Kalkali,

Renu Chauhan,

w/o shri Vv,P. Singh,
Age 31 yrs., Posi- T
80h001: GoGoSoSoSo ’ S
R/o Pkt-Bl, House No

gEd. S.S., Khanpur,

New Delhi-19,

,G.T. {(Social Studies),
.U, Block, Pitam Pura, Delhi
.3, Sector-15, Rohini, Delhi.
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CE 2007

21,

22,

24,

25,

26,

27,

20

Sarika’
D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs., Ambika Sharma
W/ Sh, Pawan Sharma
Age 20 Ppost. TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

WA 8Unil Hayyar

Aged 33 years Post, PGT (Commerce)

School :GGSSS Dishad Garden

R/ D-11 Jiwan Jyoti Apartments Pitam pura Delhi,.

Meena Arora,

W/0O ved Prakash _

Age 40 years POST.TGT(Hingi)
School., S.K.V. Punjabi Bagh

1959 Oytrs® Line Kindway Camp Delhi
New Delhi.

Rishi Bhushah Sharma
S/ sh, K.C, Sharma

Age: 290 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajnagar IIPazlam

R/AO WB-.5, Gali No, 8 ,Sadh Nagar palam colony
New Delhi.

Meenu Sharma W,/O Phiraj Sharma

Ages: 29 years POST, TGT (Sanskrit)
School, G.SSS Sriniwaspuri Ney Delhi
RA SB Pkt, Dilshad Garden -Delhi-95

Anjan Gulati

WA Sanjay Bathla, ,

Age: 29 years POgst, Assistant Teacher
School ,SKvV Mata Sundaril Road,

R/ B-68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devi WA Sy, Gajender Singh

Age: 33 years POST.PGT(Hingi)

School. SKV Hari Nagar Ghanta Ghar

RO WZ_101/13,Mohan Nagar ,Pankha Road
Lane No, 5, Ney Delhi-46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




Mrs. :
w/0 Arun Kumar, 7

ed 2 yrs :
et T.o. T, (Eng11eh)7

School S.K.V.H Blegly |
Sul_tarrpuri,lb'lmo 'JT.:- -~

' tments,
oR/148,Brotherhood Apar-
g/Bléck,bikaspuri,N.ralhi 18

"+ @oyernment of N,C,T,~Delhi

Through The Directorx of Education,

irectorate of Education
Om Secr‘etr‘iatE, [Elhi“ .

OB 780 of 1999

Te

\ 2,

3.

4,

S

6.

7.

Kiran Dabas,
T«GeTs(SsSt.),

GeGeSeSeSe, Dichaon Kalan,
D/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,
T.G.T.(Science),

"W/o. Vikas Sahni,

R/o. 52, Guru Angad Nagar,
New belhi -~ 92,

Promila Bhardwaj,
TaGoTo(MathS)’

G.GeS.S.S¢, Ujwa,

w/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Villsge & P.O.,
Mitraw,

Alka Goel,

Asst. Teacher,

S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,

R/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,

PoGoTo(Hindi)’

GeG.SeSs, Bijwasan,

D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,

Assitt, Teacher,

S.K.V.,, West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

Raj Bala, Tt T (WMo\G)
GoGoSoSoSo' N0-3,
Najafgarh,

D?o. Sh.Narain Singh,
R/o. Wz-8, Flat No-79,
Hari Singh Park,

New Muttan Nagar,

New Delhi - 56, )

/



o 22
o
8. Seema Sharma
TGT (SST)
Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32.

9. Meenu
D/O Shri H.R.L. Nanda
R/0 B~1/548 Janakpuri,
- New Delhi-58.

e 10. Sangeeta Rani

E D/o Shri S.P. Sharma

. R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43.

, - 11, Mahesh Pareek
~ S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

12, Pramod Kumar Madeshic /
S/o Shri Ram Madeshic

B{3.£-§Q7;2uan Nagar,

New Delhi-12.

13. Ginni Chaudhary,
W/o Sanjay Chaudhary
R/0 1/219/2 Sadar Bazar
Delhi Cantt.l10.

\ ./ 14, Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

15, Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F.

: ko




16,

17.

18,

19.

21.

22,

23,

N
N

Usha Rani,

P.G.T.(Hindi),

GoGoSoSoSo' Najafgarh N0.2,
D/oo SW.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

&kex\

'j%éh Kumar,

P.GeToe(Skte)y GeBeSeSeSey
Chhawla,

s/o. Sh.Hukam Singh,

R/o. B-111, Ramapark,

Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwari,
T.GeTo(Hindi), GeGeSeSeSe,
Sarojini Nagar, New Delhi.,
vi/o., Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhi.

teenakshi Thakur,

TQG.T.( N.SC.),

GeBoMeS., Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi -110.004.

Neeru Sharma,
T.GOT.(N.SC.)’

GeBeSeSeSey KhUjala N0-1,
D/O- Sh.J.U.Sharma,

R/0o. F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,

T.G .T.(English) ’
S¢GeS+S.S5., Begumpur,

#/o. Sh.Satya Kumar,
Pushvihar, New Delhi - 17.

Meenu Girdhar,
P.G.T.(Hindi), GeBeSeSeSey
Laxmi Bal Nagar,

D/oe. S'I.S.P.Sehgal,

R/0e G=4, NeD<S:Eey
Part-I1, New Delhi - 49,

Laxmi Devi,

T.G.T.(Hindi),

GeBeSeSeSey axmi Nagar,
W/O. Sh._H.S.Rawat,

R/Oo 102’ D.D. Ao Flats,
Mansarover Park, Shaddara.

COntd...... )



24,

28.

26,

27,

28,

29.

30,

aem

Anita Sharma,
T.G.T.(English),
GeGeSe545S4y

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
P.G.T.(Pol.Science),

GoB.SoSoSo 9 Rajnagar-ll,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-II1I,
Sector - V, Rohini.

Shashi Bala,
TcG.To(Hindi), GoGoSoSoSo,
Begampur,

B/Oo St]OSoLoTOkaS’

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoScSoSo,
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToG.T.(English)’ GeBeSeSoy
Hastal,

#/o. Sh.Manoj Kumar Sharma,
R/o. S-2, Param Puri,

Uttam Nagar, New Delhi - 59.

Abdul Hammed,
T.G.T.(English) »
GcBeSeSeSe, Ghitorni,

S/0. Sh.Abdur Rasheed,
R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
P.G.T.ZHistory),G!Co—Ed.
SeS5:50 N Pandwala Kalan,
W/o. Sh.Dilbagh Singh,

R/o. E-1, Nawada Housing Complex,
Delhio



31.

32.

33.

34.

35,

36.

37.

25

Geeta Rawat,

~ T.G.T.(N.Science){

G.BOSOSOSO ’ Hastal,

D/o. Sh.Manwal singh,

R/0. RZ-726/ Ay purannagr,
Palam Colonys New Delhio

shakuntla Devi,
p.G.To(Hind1),

SOKOV QCO"’Ed 9 M\Jndela Kal an’
vi/o. Sh.Baljit singh,

R/0. 192 A, Todermal Colonys
Najafgarhe

MISQMukeSh Dhillan,

PoGoT .(Hindf) 9 GoGoSoSoSo’
5arojini Nagals

¥/o. Upemder Dhillan,

R/0. Mukesh Dhillan, Flat No-42,
partap Chawk, Delhi Court - 10e

Hari pPrakash

Har s  (Maths), SeK.VeNo=2s
Sagarpurly

5/o0. Sho.Dhara Singh,

R/OO J/B-14"D., LQIOG.,
Flats, Maya Puri - 64,

suman Kumari

T.G o1 O(Math Ss ? SOK.VONO‘_I’
Sagarpurly

D/o. Sh.Basant Lal Bhatia,

R/o. B-500, Avantika, Sector 1 1,
Rohini, Delhi - 85

Ram Gopal Sharma,
T.G.T.(Hindi), GeBeSeSeSey
Karampuras

S/Oo S.C.Sharma,

R/Oo House NO“202,
D/S.Welcome Phase-111,

Anup ama Goel,
T.G.T.(English), GoGoSoSoS.,
Kidwai NagaTy No32,

New DElhio,

D/O. S'\.A.K.Goel,

R/0. G-2389, Netaji Nagars
New Delhi = 23.




prsha Fanl

d/o Shri 0P, Yadav
resident of Hhuse No, g,
Nz lat Pur,

Najafaarh,

Meaw Delhi, c. .. Applicants

Versus

Govt, of N.C.T, of Delhl

thyough the Director of Education,
Nirectorate of Education,

Nld Secretariat

(Sh.K.N,R,Pillai, counsel for apnlicantsin OA-754/99,
g877/99, £04/99, 908/99, 953799, 1316/99,
sh. S.K.Sinha, counsel for apnlicantsin QA-779/99,

180 /89, 1246/99

Shri K.P, Dohare, counsel for applicants in DA 187/99,

Shri M.K,Gupta, counsel for apnlicant in QA 1415799,
ga@ /90, 898799, 8B62/99, 830/99,

Shri vak  Bhardwaj, with Shri Bhaskar Bhardwali,
counsel for applicant in OA 811/99,1031/99, 1033/99

M= Raman 0Oheroi, counsel for annlic

L.
B

nt in QA 96%5/99

Sh.P.S,Mahendru nroxy for Sh. D.S.Mahendru, counsel
for applicant in 0A 1017/99

Sanjay Sharawat, counsel for

1))
jo
o
)—l
Yoo
]

ant in 0OA

Shri Surat Singh counsel for applicant in OA 1318/99

Applicant in person in A 801/

~ i

0
O

shii Vijay Pandita,
counsel Tor respondents in all the QAsg,

ORDER

hy Hon ble Shri Kuldip Singh, Member (J)

T, Since all the 0As involve common points of law

and facts, we are disposing of the above referred 0As by

thiz common order,

?. primf Fact of the case 1is that Govi, of

N.C.T.0f Delhi had a number of_ vacancies of Teachers in

pANEE e

Mifferent

rategories in the various

&)
1921

chooals, Since there

o



-

was @ shortage of regular Teachers the Govt, of NCT of
Ne Wl asnpointed applicants and that t
Tor short neriods.  The saild short term appointments were

upnosaed Lo bhe automatically terminated on the expiry of

the  petiod gnecified in the appolntment letters despite

Fhe  fact  that posts  remained vacant even after the
berminal.lon of teachers anpointed on ad hoc basis,

2. Iin these DAs applicants have challenged that the

terms of  <hort term contracls of service are unjust,

nnaonscionable  and against the very letter and

nirit of

923

Lhe Conpstibtution,

&, Ih moszt of bthe ocases the applicants’ anpointment
was Lo lapse by effluxy of time on 31.3.1999 and in one or

Lime nerlod was o lapse on 30,4,1999,

Apnlicants being threatened with the situation had rushed
o thiz Tribunal for continuation of their services and

seeking @ stay order that their services may . not be

tarminated,

q Theze petitions were contested and justification
for appointing teachers for short term on ad hoc basis

has been given by the respondents in their reply. It was

in December, 1998 not to fill up any further bposts on

contract ba

(7]
2l

any more as Lhe posts will he filled up on
regular  basiz from the candidates selected hy the Delhi
Subordinate  Staff Selection Board (hereinafter referred
b as DSSER), It is further stated that it is the
administrative function of Government to iook inte the
interest of the students as well as the necessity from

time to btime.

i




6. Tt is alszo heing nleaded that the candidates who
ara heing emploved on contract bhasis have accepted the
apnolntment on contract basis knowing fully well the
comsaquence of  bthe  same. Time and again the Hon ble

Sunremse  Court had held that regularisation of hack-door

antiants i service 1s a2mpremissible and the  Tribhunals

D

and  Cowuwrte are not  to interfere with the interim

arvrangement  and & person anpointed  to the post  as
S Eop-gan arrangement  cannat  olaim the benefit of
core : tn ozervice  as  having been appointed on

regular basis,

7. Fejoinder  to  bthe counter affidavits have also

been filed hy the anpplicants in which they have
relterated the stand taken by them in their resnective

DA,

8, We have hearc

parties and perused the material on record,

9, Before considering the rival contentions of th

D

parties, we may mention at this stage that when this

»
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was filed prior to that another group of
teachers who had filed a similar application before this
Tribunal and since those teachers had been ahle to reach
this Triubunal hefore the exniry of the contract neriod
300 an interim  order was passed in  their cases and
status-quo was directed Lo he maintained, In the present

the  Tribuynal before the evnirvy of their contract period,
Blormover

. immediately after the expiry of their contract

neriod  there were vacations in the Tribunal from 22nd



by Tat  Anril, 1999 so these set of netitioners
could anpraoch the Tribunal only after the vacations. In
Fhesa cazes also an interim order was passed 1in the
following teyms:

“Alee  issue a short notice on the question

of interim relief, returnable on 12.06,1999,

TLll then, as an interim measure, skatus auo

in resnect of the applicant as on today bhe
maintained,
n, Sipce this  order in  the nature of interim
measure was pasced after these applicants have ceased to

he in employment with the respondents so they are
claiming parity with those teachers who had obtained an
ot der of similar nature hefore expiry of their term i.e,

hefore 21.3,1999,

i During the course of their arguments, the
learned counsel for the applicants submittred that these
present appnlicants are also_simlilarly situated applicants

as the anplicants were placed in the earlier set of OAs

Wwhich was _decided on 7.9%.99(Veena Anand & Ors. Vs,
Govt, of NCT of Delh & Qrs with connected ©0As) by

(%3]
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reliefe were granted to the applicant
NA= werse disnosed of in terms of the following directions

given by the Bench of the Tribunal:
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T(B)

)

spplicants  shall  he allowed Lo
cantinge  in the nresent posts 111
regular  candidates duly selected by
NEQGR /o anpronralte authority are

availabhle to replace the a licants.,

)

\

Those selected regularly shall first
he nosted in the existing vacant
nositions and only 1f encugh vaocant

sl hoo appoinjtees, Replacement of
the latter sshould he an the
princinle of last come first go.
Thoze s displaced <hould he
accoommodated  in vacancies Lhat may

he existing in other districts.

The ad hoc appointees shall he paild
minimum pay in the pay scale of
reqgular teachers plus DA in tersms
of law laid down by Hon ble Suptreme

Court in the case of Daily Rated

Casual Lahourer Vs. Nt & NDrs.
(rags (1)XSCC 122)
N ad  hoc anpointee shall he

renlaced by any newly apnpointed ad

Those of the anplicants who have

annlied or may apply for regular

seleaction, necessary relaxation in



S

age <hell be given to the extent of
the neriod of service put  in by

Fhem.

“(F) There =hall he no order as to
costs. "
1z, Learned ocounsel appearing on behalf of the
applicants <submitted that since the nresent apprlicants
are  alao similarly nlaced as the applicants in the case
of Veena Apand & Qrs, (supra), they are also entitled to
the <imilar relief as granted to them., Learned counsel
also  submitled that the applicants who were, during the
intervening neriod, not in service that does not affect

the merit of their case and they can also he directed to
he allowaed bto oconptinue in thelr respective nosts as the
annlicants in the above referred judgement.

3, Ty sunport their contentions learned counsel for

(73]

anplicants also relied upon the judgement of Hon'

[

le

Supreme Court in the case of Girdharil Lal vs, Uni

~

n of

{

India which also starts with the following paragraph:

“There iz no dispute that the appellant

]

irdhari Lal would he entitlec to the
bepefit of the judgement of the Tribunal
in 0A No, 319/85 decided on 24.09.19897
in Balwant Singh &% Orfs. vs. Union of
India  if he too was a party therein,
since  his claim is identical to that of
the apnlicants therein. The main
challenge on hehalt of the Union of Indila

tey  Girdhari Lal s olaim is that he did
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moved bhe applicant for grant of the same
henefit after 1that decision in 1989,

having retired esarlier”,

14, After mentioniong the facts the Hon ble Supreme
Court observed az Follo
"It iz appropnriate that the Union of

India btreat all such
grant  them the same henefit instead of
driving each one of them to litigation in
the coourse of which the Union of India
ttself  is required to spend considerable

nublic money”

15, Counsel appearing for applicanf

[

also submitte

i/’

that since 1t has come during the proceedings bhefore the
Hore hle  High ©Coort that at present ther e. are 4000
vacancies and DSSSB is also making exercise to fill  up
those  wvacans Les‘ga a regular manner, till such time the
vacancies are filled up on regular basis,apnlicants may

be @llowed to continue in their respective posts

16, Counsel for respondents rebutted the arguments
of  the counsel for applicants and submitted that in this
manner the apnlicants would claim continunity and then

thaey will claim a right to post which will ultimately
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annot claim continunity in

service after exniry of their term specified in their

———————
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17, we are of the ocons idered opinieon that the

(/\

contention  of resnondents counasl has no merit and the

presant st of annlicants are Fully covered with the

P S

judgemenl given hv the co-ordinate Bench of this Tribunal

in  Yeena Anand ¢ case (sunra). In thils regard we may
alse mention  that when the inteim order was granted in
the caze of VYeena Anand (supra), the respondent had filed

o Wit Petition hefoe the High Court of npelhi for

nf the ztay, and the High court had taken a view

that the <stay gra ted wase an innhocyous  one hecause

rezpondents  were given 1iherty to fill up the vacancles
anpropriate authority to replace the ad
The High Court of Delhi was informed that
had arisen to the number of 4000 as oOn

8.4.1999 <o  the High Court was of the view that

the respondents (applicants 1n the 0OAs) or some of them
whoy were stil) continuing there for the time being.

18. During the course of arguments, we were also
informed that exams for various categories have been held

very recently by the DSSSRB, Since there ar

@

a larqge
aumher of candidates, result of the same within a short

snan of time cannot he accepted, In these circumstances,
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he denied the relief granted to
their colleagues in the earlier set of 0As in Veena Anand

& Or=, (supra) and if we peruse the earlier order nassed

it

n the ahove reffered judgement by a Co-ordinate Rench of

D

thi= Tribunal we find that there is no dispute about the
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o facts

the facts

the Co-ordinate

appnlicants
relief

as
04,
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In

we allow these 0As

in

(A)

(B)

of the

of

are,

granted

VVeena Anand s

35 (W

OAas which
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nresent set of

the earlier szet of 0As which was dec

Rench of this Tribunal. The

therefore, wlso entitled to

to the applicants in an earller

of what has been di sed

1

cu

r

view a

with the similar directions as

case (supra).

Applicants shall re-engaged  on

-----

the onresent posts forthwith till

regular candidates duly selacted by
PESSB/or  appropriate authority are
available to replace the apnlicants,

Thoze selected ragularly shall first

he posted in the existing wvaoant
pozitions and only 1f enough vacant

posts are not available, they <hould

be posted against the nosts he

ad hoo appointees, Renlacement of
the latter should he oy the
principle of  last come Tirst go
Those 50 disnlaced should ha
acoomhodated in vacancies that may
be existing in other districts,

The ad hoc appointess <hall be paid
minimum pay in the nay scale of
regular teacher = nlus DA I ter asms
of  law laid down by Hon ble Sunreme

Anr

the

are identical with

ided by
present
same

set of

hove,

giwven
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